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Shri P, R. Chakravertl (Dhanbad):
Taking into account the unprece-
dented atrocities and acts of aggres-
sion and genocide committed on the
non-Muslims in East Pakistan, may I
know whether the Government has
evolved a scheme to shift the entire
non-Muslim population to India and
demand compensation from Pakistan
for the property left behind by them?

oY ay (@roie) o s SR
wret & o W % AA o arw

*33
113
&ag
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15327

Mr. Deputy-Speaker: Only one

question please.

East Pakistan  gBso
(HAH, Dis)

Shrl Bade: Only one question, (a)
and (b).

Mr. Deputy-Speaker: Only (a).
Shri Bade: That iz (a).

Mr. Deputy-Speaker: Only one
question need be answered,

Bhri Bade: This is only one ques-
tion.

Shri 8. N. Chaturvedl (Firozabad):
May I know a3 to what prevents the
Government from raising this ques-
tion in imternational forums if it is
not able to intervene effectively and
protect the minorities against the bar-
barities there in Pakistan?

Shri 8. C. Samants (Tamluk): Is
it true that the Pakistan Government
is following a sure but slow process
of converting Hindus In Pakisan; if
s0, what steps have Government
taken or propose to take in the
matter?

Shri B. K, Das (Conl.ai)l: In view
of the fact that communication has
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been re-established, has it been possi-
ble for Government to ascertain
whether those who have been granted
migration certificates are allowed now
to come freely and, in cases of deten-
tion, whether the time of the migra-
tion certificate has been extended?

The Minister of External Affairs
(S8hri Swaran Singh): Mr. Deputy-
Speaker, Sir......

@ gew wx wéwm : o
HORTY ¥ WIC WEl §1 WOE
e WY ¥ aa ¥ o oW faere
¢ ?

Shri Swaran Singh: 1 have every
sympathy for the feelings of concern
that have been expressed on the floor
of the House by Shri Prakash Vir
Shastri and also by other hon. Mem-
bers because the guestions that they
have asked also point in the same
direction, highlighting the sense of
insecurity that ls belng felt by the
members of the minority community
in Pakistan. 'This is a problem which
has been discussed from time to time
on the floor of the House. In a matter
like this, where if the normal res-
ponsibility that any Government has
towards every citizen living in that
country is not honoured, if that res-
ponsibility is not discharged, then all
these ugly facets of the sftuation
develop and this is precisely what has
happened to the minorities in Pakistan.

It is a matter of history that very
few persons could stay on in West
Pakistan soon after Independence.
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The conditions were such that most
of the Hindus and Sikhs from Punjab,
North West Frontier Province and also
from Sind found their life so intoler-
able and there was such a sense of
insecurity that they could not stay
on there and they had to come over
to India. In East Pakistan, in the
beginning, though the conditions were
very much disturbed and the minori-
ties felt insecure there comparatively
the acts of violence were not of the
same order as those that occurred,
unfortunately, in West Pakistan and
s0 a very large number of our Hindu
brethren continued to stay on in East
Pakistan. Even those who stayed on
never had that sense of security and
never had that feeling of equality of
citizenship notwithstanding the various
agreements.

Shri Prakash Vir Shastri has refer-
red to the Nehru-Liaquat Pact. I
have no hesitation in saying that the
responsibilities that had been taken
upon themselves by the Government
of Pakistan under the Nehru-Liaguat
Pact have, unfortunately, never been
honoured and there has been a con-
tinued sense of insecurity and mount-
ing pressure on the minorities in that
part. We know it very much to our
cost that when things became so hot
that non-Muslims there did not find
it easy to stay on even under those
conditions in which they had, at the
best, a second-class citizenship, not a
sense of equality that the predomi-
nent ¢ommunity or the ruling com-
munity had there, even under that
inferior citizenship, they sometimes
found it too hot to stay on there, and
we had to face the spectacle of lakhs
of people coming over to our side, In
fact, my colleague, Shri Mahavir
Tyagi, knows the circumstances in
which these people have come over,
the hardship that they had experi-
enced and the destitude condition in
which they cross over to Indian terri-
tory. He has organised various camps
and several rehabilitation schemes to
ensble these uprooted people to find
their feet in India.
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So far as the analysis is concerned,
1 entirely agree with the analysis that
has been put forward by several hon.
Members. How do we deal with this
situation? I was trying to find out
whether there was any new approach
to this problem. Implicit in the
speeches of the hon. Members wwre
the suggestions that we should take
this whole issue to the international
forum and various other formus—this
is really the central point that has
been urged by several hon. Members,
including the hon. Member who has
raised this discussion. We have given
a very careful consideration to this
matter. Seeing the experience that
we and several other countries have
of the functioning of intermational
organizations, we are firmly of the
opinion ‘that, wheress in an inter-
national forum you may have the
spectacle of allegetions and counter-
allegations being hurled at each other,
there is wvery little that any inter-
national organisation can do apart
from ‘its appearance in several docu-
ments that might be produced by the
international bodies. Experience
elsewhere also indicates that the
international community has not been
able top Aind an answer to the difficul-
ties that are experienced by any group
of people if the Governments of those
countries do mot discharge the res-
ponsibllities that they owe lo their
own citizens. This is an unfortunate
situation, This is really a situatlon
in which the international community
has not been able to find any answer
to the troubles, ‘It is true that the
interrational community im several
sectors has ecome in a marginal way
to look after ‘the refugees, to glve
them some suocour, to give them some
relief in the form of medicine or
clothes or even deles; but that is not
the point which bothers us. Can the
mternational community do anything
to create conditions in which minori-
tles in any cowntry might feel re-
assured. Excepting the international
public opinion which might have some
effect upon the rules of that tountry,
the international community has not
got any instruments by which it can
effectively bring about a state of
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affairs in which the minorities in any
country migut f{ecel reassured? This
is a circumstance which we should
accept as & hard fact of life. 1 would
like to remind the hon. Members that
there are several aspects to this. For
ipstance, whalever may be our per.
formance in this, our performance is
very creditable and we can take just
pride and satisfaction in the thought
that we, in our coumtry, have given
equality of status to all persons, what-
ever religion they might belong to.
We have got persons from minority
communities occupylng highly res-
pongible positions in our polftical life,
in our social life and in our economic
life. But that is mot the position im
Pakistan. There are not people
occupying even in their governmental
set-up responsible positions; there are
no prospacis for their advancement.
These are hard facts of life, I would
only like to say that, Lo keep up this
propsganda, Pakistan also continues
1o say that we, in India, are pot treat-
ing our minorities well; they talk of
evictions of Muslims from this part;
sometimes they talk about Kashmir—
the allegations that they recently
made in the Security Couneil. 1 would
like to remind ‘the hon, Members of
this House that we have taken a very
firm lime that these matters as to bow
we treal our minorities in India are
matters which are emtirely our own.
Even the treatment of people in
‘Kashmir is entirely a matter for the
Jummu and Kashmir Government.
We are confident that even if we have
to explain to enybody we can explain
it well because our record is clean.
We have nothing to hide. Bu still
we have adhered to this principle that
these are internal matters in which
no international community has got
any right to ask us in India as to
how we treat people living in any
part of India, whether it is in Kashmir
or any other part

Bhri §. N. Chatarved: It is a ques-
tion of humsn rights. On that basis
this matler can be raised. South
Africa is another example, where this
question had been raised.
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Shri Swaran Singh: Even in South
Alrica I would like the hon. Member
to remember one thing. What has
the international ecommunity been
able to do to the Africans there in
South Africa? The point is no doubt
raised, and speeches are made and
some do ts are produced, but
what relief has the African in South
Africa got so far? Ultimately, it may
have to be a major confliet, and some
signs of it are appearing to be in-
herent in the Rhodesian struggle, So,
these are matters which we have to
carefully weigh. We should always
resist the temptation of taking to the
international forums matters which
are essentially within our internal
jurisdiction. It is mot clear to me
what type of relief we expect the
international community to give. You
will find that the international com-
munity is not able and is not compe-
tent to give any relief. So, let us
not in our exuberance, by pinning
hope on something which does not
exist in actual reality, try to work
oursélves up to a mood in which we
might be looking to others for finding
solution to our problems. These are
difficult problems for which we shall
have to find our own solutions, accord-
ing to the best of our capacity, The
more I have been sble to apply my
mind to it, the more and more I feel
convinced that in the international
forums there -might be allegations
and counter-allegations, but I do not
see any good or any useful result or
any practical result coming out of
our taking these matters to any inter-
national forums.

Shri Bade: The sum and substance
of the hon. Minister's speech is....

Shri Swaran Singh: Let not my
hon. friend try to sum up, I can
sum it up myself.

Shri Bade: The sum and substance
{s that there iz no remedy?

Shri Swaran Singh: The remedy is
to comtinue to insist that it is their
responsibility and that they will have
to honour their responsibility just as
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it is our own responsibility on our
side to look after the minorities here,
and in respect of whatever we do on
that, we are not smswerable to any
outsider for that. Let us be quite
clear on that jssue. It is not on an
outside authority insisting that we
should look after our minorities well
that we are looking after them but
because we think that that is the
right thing to do, and we shall have
to insist that Pakistan also does that
thing, although I must confess that
in the past we have not been able to
succeed in our efforts in that connec-
tion.

Shri P. R. Chakraverti has put the
question whether we should think of
shifting the entire non-Muslim popu-
lation to India. I think that it is a
very desperate suggestion to make,
We should not entertain any such
idea and we should not think in those
terms at all.

5856

s gww Wy wewm & & A
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Shri Swaran Singh: The hon. Mem-
ber had asked me to answer and I
am answering it. So, what is the
use of shouting?

Shri P. B, Chakravertl: What about
demanding compensation from the
Pakistan Government?

Shri Swaran Singh: My hon. friend
is talking of compensation for this
But we have got crores and crores
of rupees which Pakistan still owes
us, even on the refugee property or
evacuee property of Hindus and Sikhs,
which has been left over in West
Pakistan. Who is to give us ‘that
momey and wherefrom have we to get
that money?

«ft g Wy woATa ;IR fawTs
girat w1 wawer $ifwg, mfr R
"W |
Shri Swaran Singh: In terms of
money you can never measure the
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great misery and the great hardship
to which human beings are put when
they are uprooted. It is wrong to
think in terms of money as il cvery-
‘thing can be converted in terms of
meney. It cannot be converted into
money, and we should give up the
idea of commercialising everything
that we can think of; I think that
that is a mentality which we should
give up and we should not cling to
those ideas.

Shri Bade had asked whether there
were still some people, some Hindus
who had been interned there. He
said ‘Panch hazar nazarbandh hain'

It is true that at the time of the
conflict, certain people had been
interned by Pakistan, We had also
interned certain people here. When
the situation improves a little, we will
take steps to repatriate our people
from the other side, We are willing
t0 repatriate the Pakistani nationals
from our side,

Ome or two questions have been
put as to what is our response to the
demand of people living on the
border to give them arms. Generally
the approach of the State governments
is—as you know, this is a State sub-
ject—this; they have been looking
into that aspect and I know certain
States where they have taken some
steps to increase the defence poten-
tial of those areas by giving arms
to people who can use those arms
effectively. This is a matter which is
receiving the attentlon of the State
governments concerned and I am sure,
depending on local conditions on each
border, they will take appropriate
steps,

The State of Assam has been men-
' lioned. The question of infiltration
into Assam has been receiving the
attention of this House from time to
time. I would not go Into details. 1
would only like to mention that steps
have been taken by the Assam Gov-
tment in consultation with ‘the
Government of Indla to initiate pro-
ceedings  which  ultimately have
resulted in the Assam Government
succeeding in  sending across the
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border the illegal infiltrants who had

come from Pakistan into our terri-

tory....

Shri Bade: That is wrong. They
have seized places on the border.

Shri Swaran Siongh: ....That has
to a large extent effectively dealt
with that aspect. Something more
has to be done, and I am sure that
the Assam Government will take
further steps in this connection.

One question has been asked by
several hon. Members in which they
have given the population of Hindus
at the time of partition and asked
why it has decreased. The reply is
quite obvious because very large
numbers have migrated into India,
As you know, 40-50 lakh people have
come out from West Pakistan alone.
Even from East Pakistan, over several
occasions we have received lakhs and
lakhs of people. So it is quite obvious
that the number there has not kept
to the normul level on account of the
sense of insecurity that is felt by
non-Muslims in East Pakistan with
the result that from time to time they
have come over to this side.

St R W WOATT : IR 0
afeafa Tacaedt fivar mr & |

Shri Swaran Singh: Maybe there
are cases of forcible conversion also
which has been brought to our notice.
That also may be partlally responsi-
ble, The big segment is of those who
have migrated. If vou add up the
figures, you will get the total which
should work out according to your
statistics. That is really the basic
thing that is responsible for the
decrease of the population there.

This is all I have to say. We have
every sympathy for those people
there, We continue to do our best.
We know our limitations and within
those limitations, everything that
could be done is being done and will
continue to be dome.

g™ WA weATT T
wrew, v fa=ga dAn A b v
aqawar &1 Aifa g 72



